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Foreign NatloDals of Goan OrlctD 

z.tts. Shrt Sb.lnkre: Will the MinlaMr 
of Home Affaln be pleased to state: 

(a) the number of foreign nationals 
of Goan Origin in Goa having Ponu-
gt.lese passports; 

(b) the number of these Portuguea. 
passport hOlders intending to leave 
India and to proceed to Portugal or to 
Portuguese colonies in Africa; 

(c) whether any emargo ia placed 
by Government on their quiting India; 

(d) it 10, the reasons therefor; and 
(e) if no embargo is placed, the 

steps Government propose to take to 
facilitate their quiting India? 

The M11Uster Of State ID the ll1llJf. 
tr, of Home Affairs (Shrl Vlc17& 
Charan Shukla>: (a) The number of 
registered Portuguese nationals in Goe, 
as on 1st Jaruary, 1967, was Ht. 

(b) The information ls not available. 
(c) to (e) . There is no embargo on 

the departure of such persons. They 
have only to report their intended de-
parture to the Registration Officer and 
get their Registration CertlAcates en· 
dorsed to \hb effect. 

•rmc committee ae,on 
UH. 8111'1 B. N. Sbutrl: Will the 

MJnister of B•llSe Maira be pleued 
to state: 

(a) whether Government propoee to 
publish the Erina Commlttee Report 
on NEFA Administration; llO.d 




